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Sub: Regarding report of Joint Committee as per Hon’ble NGT(CZ), Bhopal order dated 01.04.2025 in OA No 38/2025,
in matter of Vishnu Kumar Vaishnav Vs State of Rajasthan & Ors
Ref:- i. Hon’ble NGT order dated 01.04.2025
Sir,

In reference to above subject, it is submitted Hon’ble NGT (CZ) in aforesaid OA No 38/2025, has constituted a Joint
Committee of following Officials to submit the factual status :-

a. Representative of District Collector, Bhilwara

b. Representative of Member Secretary, Rajasthan State Pollution Control Board, Jaipur,

In this regard report of the Joint Committee is hereby attached with this letter for kind perusal and record for Hon’ble
NGT please.
Regards

e,

Encls:- As Above
9 gzaTel/Deepak Dhanetwal

aRss TfaRoT AT vd gt SR SEE & Regional Officer

Copy to following; -

1. Member Secretary, Rajasthan State Pollution Control Board, Jaipur, for information please along with copy of
Joint Committee report.

2. District Collector, Bhilwara, for information please along with copy of Joint Committee report.

3. Sub Divisional Magistrate(SDM), Kotri, Bhilwara for information please along with copy of Joint Committee
report.

3. Sh. Vaibhav Thakuria, Advocate, 203,A-7, Royal Abode, Vijaypath, Tilak Nagar, Jaipur, Mobile No. 7017975501,

with the request to kindly upload the report of the committee on Hon’ble NGT website for record please.

Regional Officer

18—19. USH Hfbdl. IS TR, Hioiarer
18-19, Near Pannadhaya Circle, Azad Nagar Bhilwara Designation: Serior Envronmental sn’

Signed by: Deepak Dhanetwal

Location: Jaipur,Rajasthan,IN
Date: 04/07/2025 17:18:1

RajKaj Ref No.: 16360356
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A
JOINT REPORT OF THE COMMITTEE
SUBMITTED IN REFERENCE TO

HON’BLE NATIONAL GREEN TRIBUNAL,CENTRAL ZONE
BENCH, BHOPAL

ORDER DATED 01.04.2025, IN MATTER OF

O.A. No 38/2025(CZ)

VISHNU KUMAR VAISHNAV
VS

STATE OF RAJASTHAN & ORS

NOMINATED OFFICIALS

1. One representative from Member Secretary, Rajasthan State Pollution Control Board,

Rajasthan

2. One representative from District Collector, Bhilwara
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\keport of the Joint Committee in compliance of Hon’ble National Green Tribunal(CZ), in

the matter of O.A. No 38/2025(CZ), Bhopal Bench vide order dated 01.04.2025, Vishnu Kumar

Vaishnav Vs State of Rajasthan & Ors.

1. In continuation to petition filed by Sh. Vishnu Kumar Vaishnav, related to protection of
Dharam Talab and Fatehsagar Talab Known as Bada Talaab, in Tehsil- Kotri, District-
Bhilwara (Rajasthan). Hon'ble NGT has registered the writ petition. Further, counsel
appeared on behalf of applicant, has also alleged that two water bodies i.e. Dharamao Talab
in Khasra No. 1595 and 4467 and Fatehsagar Talab (Bada Talab) in Khasra No. 2050 are
located within the Centre of Village Kotri, Tehsil Kotri, District Bhilwara, Rajasthan. Earlier
these water bodies have been a major source of water for the local residents for the purpose
of drinking and agriculture. However, due to failure of authorities to protect these Water
bodies from pollution and illegal encroachment on their banks and catchment area, the area
of Water bodies have significantly reduced. These Water bodies are recharged through
various drains in the village, these drains passes through various residential areas, where
they have been encroached over by the local residents, as a result of which theses drains
carry industrial waste, municipal solid waste and sewage waste along with water ultimately
reaching the water bodies. The nearby residents and commercial establishment are directly/

indirectly dumping their waste into these water bodies.

2. Hon’ble NGT considered it as a substantial issue of the environment and issue notices to the

respondents in this matter.

3. Hon'’ble NGT further directed the applicant to take necessary steps for service to the

respondents by both the ways and also on available email.
4. Hon’ble NGT in this matter has constituted a joint committee consisting of: -
a. One Representative from the District Collector, Bhilwara(Rajasthan).

b. One Representative from the Rajasthan State Pollution Control Board,

(Rajasthan) .

5. Hon’ble NGT directed the committee to visit the site and submit the factual status and
action taken report in this matter within six weeks. Rajasthan State Pollution Control Board

has been made Nodal Agency for coordination and logistics support in this case.

6. As per directions of Hon'ble NGT, Member Secretary of State Board, vide letter dated
09.04.2025 (enclosed as Annexure- R-1) has been appointed Regional Officer, Rajasthan

State Pollution Control Board, Bhilwara as member of the committee along with Nodal
Officer on behalf of RSPCB in this matter.

7. Further, Regional Officer, Rajasthan State Pollution Control Board, Bhilwara, vide its letter
dated 21.04.2025, has requested District Collector, Bhilwara , to appoint any officer as -
member of the committee on behalf of him, so that joint visit be carried out as early as

possible, as per the directions of the Hon'ble NGT.(Copy enclosed as Annexure- R-2)
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8.. District Collector, Bhilwara vide its letter dated 23.04.2025, has nominated Sub Divisional

Magistrate(SDM), Kotri as his representative for the committee and officer in Charge in this

matter on behalf of District Collector, Bhilwara. (Copy Enclosed as Annexure- R-3).

9. This report is being filed by the aforementioned Joint Committee after conducting the field

visits of the site as mentioned in the writ petition on the basis/looking in to the issues raised

by the petitioner.

BACKGROUND AND SPECIFIC ISSUES IN THIS MATTER

10. As per the petition filed by the petitioner, following allegations have been made:

DETAILS OF PETITION

ISSUES RAISED IN PETITION

Petition No OA No 38/2025(CZ),filed by
Sh. Vishnu Kumar Vaishnav related to
protection of Dharamo Talab and
Fatehsagar Talab (Bada Talab) from their

extinction

1. The two water bodies i.e. Dharamao Talab

in Khasra No. 1595 and 4467 and
Fatehsagar Talab (Bada Talab) in Khasra
No. 2050 are located within the Centre of
Village Kotri, Tehsil Kotri, District
Bhilwara, Rajasthan. Earlier these water
bodies have been a major source of water
for the local residents for the purpose of
drinking and agriculture. However, due to
failure of State Government to protect these
Water bodies from pollution and illegal
encroachment On their banks and
catchment area, the area of Water bodies
have significantly reduced.

Further, it has been alleged that These
Water bodies are recharged through
various drains in the village, these drains
passes through various residential areas,
where they have been encroached over by
the local residents, as a result of which
theses drains carry industrial waste,
municipal solid waste and sewage waste
along with water ultimately reaching the
Water bodies. The nearby residents and
commercial establishment are directly/
indirectly dumping their waste into these
water bodies. However, no heed is being
paid by the State Authorities to protect

these water bodies.
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SITE OBSERVATIONS OF COMMITTEE

Joint Committee has made their first visit at the site in presence of the petitioner, Sh. Vishnu

Kumar Vaishnav on dated 09.05.2025, along with officials of revenue department and Board

Officials. Committee made following observations during the course of visit:

Details related Araji Number 2049 and 2050 Kotri, Bhilwara :-

1.
Area of aforesaid Araji number 2049 is approx. 7.3086 Hect and title of the land is Gair

a.
Mumkin Pal is 50.3266 Hect and title of the aforesaid land has been informed to be as Pela,
by the concerned Tehsildar present at the site during the course of visit.

b. During the course of inspection, prima facie it was observed by the joint team that there

exists dense habitation at the embankment of the said Fatehsagar Talab located at Araji

number 2050 and paal located at Araji number 2049,

Tehsildar Kotri was directed to carry out the detailed survey of both the Araji numbers ie.

N

2049 and 2050 to trace out the exact encroachment at both these Araji numbers. Further, he
if found any,

so that

was also directed to initiate the actions related to removal of encroachments,

as per the provisions of revenue rules and inform the committee as early as possible,

same may be submitted to Hon’ble NGT, well within time,

i. Location A :-Kotri Khasra No. 2050 (Place 1)

As per analysis results the water

Total s i

a uspended  Solid | 8¢ quality does not meet the designated
best use criteria for class A/B/C/D as
decided by the Centra] Pollution
Control Board(CPCB), New Delhij in

reference to Dissolved Oxygen(DO)

Chemical Oxygen Demand | 80

Bio-  Chemica] Oxygen | 9.8
Demand (BOD) ( 3days at
27° ¢) mg/1

n Chloride as Cl mg/] m

Sulphate as SO mg/| 75

———
_—
R

Biochemicaj Oxygen Demand(BOD).

Further, these results also depicts the

Probable entry of untreated domestjc

Sewage into the Fatehsagar

Hardness (Total) as CaCo3 297
mg/1
Hardness

CaC'Og, mg / 1

Talaab.(Ana]ysis feport and CPCR

c e oy
ategorization enclosed as Annexure-

R4 &5 respectively)

(Calcium)

Magnesium Hardness a5
CaC03 mg/ 1
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10. | Calcium (Titrimetric) as | 65
Camg/l
11. | Magnesium as Mg mg/1 33
12. | Fluoride as F mg/1 0.36
13. | Total Dissolved Solid | 684
mg/1
14. | Conductivity at  25°C | 1007
umho/cm
15. | Total Alkanity as CaCo3 | 370
mg/1
16. | Dissolved Oxygen mg/1 3.9
17. | Phosphate as PO4 mg/1 2.08
18. | Feacal Coliform (MPN |49
Tecnique) /100ml
19. | Nitrate as N mg/1 2.87
20. | Nitrite  Nitrogen As N | 0.86
mg/1
21. | Total Coliform (MPN |79
Technique)/ 100 ml
22. | Copper as Cumg/1 Not
Traceable
23. | Zinc as Zn mg/1 Not
Traceable
24. | Nickel as Nimg/1 Not
Traceable
25. | Lead as Pb mg/1 Not
Traceable
25 Total Chromium as Cr | Not
mg/1 Traceable
26 Iron as Fe mg/1 1.05
27 Cadmium as Cd mg/1 Not
Traceable
28 Turbidity NTU 96
ii. Location B :-Kotri Khasra No. 2050 (Place 2)
S.No. | Name of Parameter Analysis | Comments on Analysis Report
Results
1. | pH 7.74 As per analysis results the water
2. | Total Suspended Solid | 42 quality does not meet the designated
mg/1’ best use criteria for class A/B/C/D as
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3. | Chemical oxygen Demand | 70
(COD) mg/1
4. | Bio- Chemical Oxygen |89
Demand (BOD) ( 3days at
27° c) mg/1
5. | Chloride as Cl mg/1 149
6. | Sulphate as SO mg/1 74
7. | Hardness (Total) as CaCo3 | 196
mg/1
8. | Hardness (Calcium) as |90
CaCo3 mg/I1
9. | Magnesium Hardness as | 106
CaCo3 mg/1
10. | Calcium (Titrimetric) as | 36
Camg/1
11. | Magnesium as Mg mg/1 26
12. | Fluoride as F mg/1 0.39
13. | Total Dissolved Solid | 533
mg/1
14. | Conductivity at  25°C | 807
umho/cm
15. | Total Alkanity as CaCo3 | 300
mg/1
16. | Dissolved Oxygen mg/1 2.2
17. | Phosphate as PO4 mg/1 0.66
18. | Feacal Coliform (MPN |33
Tecnique) /100mi
19. | Nitrate as N mg/1 1.74
20. | Nitrite  Nitrogen As N | 0.36
mg/1
21. | Total Coliform ( MPN | 48
Technique)/ 100ml
22. | Copper as Cumg/1 Not
Traceable
23. | Zincas Znmg/1 Not
Traceable
24. | Nickel as Ni mg/1 Not
Traceable
25. | Lead as Pb mg/1 Not
Traceable

decided by the Pollution

Control Board(CPCB), New Delhi, in

Central

reference to Dissolved Oxygen(DO),
Biochemical Oxygen Demand(BOD).

Further, these results also depicts the
probable entry of untreated domestic
the

sewage into

Talaab.(Analysis

Fatehsagar
report and CPCB
categorization enclosed as Annexure-

R-6 & 5 respectively)
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25 Total Chromium as Cr | Not
mg/1 Traceable

26 Iron as Fe mg/1 0.68

27 Cadmium as Cd mg/I Not
Traceable

28 Turbidity NTU 14.9

During the course of collection of samples, it was observed by the officials of the State

Board that, significant amount of municipal solid waste was also dumped at the Fatehsagar

Talaab located at Araji number 2050. (Copy of site report dated 27.05.2025 is enclosed as

Annexure-R- 7).

Further, also no industrial activity was observed nearby Araji number 2049 and 2050, as

such there is no possibility of inflow of industrial effluent into the Fatehsagar talab, other

than domestic sewage.

2

Details related Araji Number 1595 and 4467 Kotri, Bhilwara :-

Area of aforesaid Araji number 1595 is approx. 16.8916 Hectare and title of the
land is Peta and area of Araji number 4467 is 29945 Hect and title of the
aforesaid land has been informed to be as Gair Mumkin Abadi, by the concerned

Tehsildar present at the site during the course of visit.

. During the course of inspection by the Joint Committee, prima facie no visible

encroachment was found to be carried out at Araji number 1595 except one old
temple within the Araji number. Further, at Araji number 4467, dense habitation
was observed by the committee. As per information provided by the Tehsildar

concerned, Araji number 4467, is having title of Gair Mumkin Abadi.

In order to enquire about the, inflow of effluent at Araji number 1595 ie.
Dharamo Talaab, it has been observed that, there is very minimum possibility of
inflow of domestic sewage into the same and no such drain was observed at
Dharmao Talaab carrying domestic sewage and/or industrial effluent into it,

located at Araji number 1595.

. Further, dense habitation was observed at Araji number 4467 . Tehsildar, Kotri

was directed by the team to submit a factual report in this matter as per

directions of Hon'ble NGT.

In order to asses the possibility of inflow of domestic sewage and industrial
effluent into the dharmao talab, sample of water was collected from the same on

dated 27.05.2025, analysis report indicates following results: -




L

Location C :-Kotri Araji Number 1595
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S.No. Name of Parameter Analysis | Comments on Analysis Report
Results
1l # pH 722 As per analysis results the water
2. Total Suspended Solid | 8 quality does not meet the designated
mg/1" best use criteria for class A/B/C/D
3. Chemical oxygen Demand | 50 as decided by the Central Pollution
(COD) mg/1 Control Board(CPCB), New Delhi, in
4. Bio- Chemical Oxygen |7.9 reference to Dissolved Oxygen(DO),
Demand (BOD) ( 3days at Biochemical Oxygen Demand(BOD).
27° c)mg/1 Further, these results also depicts the
5. Chloride as Cl mg/1 89 probable entry of untreated domestic
6. Sulphate as SO mg/1 52 sewage into the Dharmao Talaab, but
7. Hardness (Total) as CaCo3 | 101 looking into the quantum of analysis
mg/1 results of Total Coliform indicates
8. Hardness (Calcium) as | 95 reduced value as compared to that of
CaCo3 mg/1 Total coliform observed at fatehsagar
9. Magnesium Hardness as | 6 talab, which signifies very minimal
CaCo3 mg/1 inflow of domestic sewage into
10. Calcium (Titrimetric) as | 38 Dharmao Talaab.(Analysis report and
Camg/1 CPCB categorization enclosed as
11 Magnesium as Mg mg/1 1 Annexure- R-8 & 5 respectively)
12. Fluoride as F mg/1 0.35
13. Total Dissolved Solid | 300
mg/1
14. Conductivity —at  25°C | 389
umho/cm
15. Total Alkanity as CaCo3 | 240
mg/1
16. Dissolved Oxygen mg/1 21
17. Phosphate as PO; mg/1 Not
"Traceable
18. Feacal Coliform (MPN |22
Tecnique) /100ml
19 Nitrate as N mg/1 1.81
20. Nitrite  Nitrogen As N | 0.04
mg/1
21. Total Coliform ( MPN |38
Technique)/ 100ml
22, Copper as Cumg/! Not
Traceable
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: 23, Zinc as Znmg/1 Not
Traceable

24. Nickel as Ni mg/1 Not
Traceable

25. Lead as Pb mg/1 Not
Traceable

2 Total Chromium as Cr | Not
mg/1 Traceable

26 Iron as Fe mg/1 0.63

27 Cadmium as Cd mg/1 Not
Traceable

28 Turbidity NTU 20.8

f.

As per the results of analysis report, it has been depicted that there is very less

inflow of domestic sewage into the Dharmao Talab located at Araji number 1595

and due to zero industrial activity at Araji number 1595 and 4467, there is no

possibility of inflow of industrial effluent into them.

Site report carried out by the Joint Committee dated 09.05.2025 is enclosed as Annexure- R-9.

Tehsildar, Kotri Vide its letter dated 26.05.2025 and further SDM Kotri vide its letter

dated 04.07.2025,(enclosed as Annexure-10 & 11) has informed that, member of the committee

that, demarcation has been initiated by the team of revenue officials at Araji number

2049,(7.3086 hect) 2050( 50.3266 Hect) 1595(16.8916 Hect ) and 4467 ( 2.9947 Hect ) to identify

the encroachments.
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~
YHOTOGRAPHS OF JOINT VISIT DATED 09.05.2025 and VISIT DATED 27.05.2025

38

cy: 3627m
Time: 27-05-2025 11:23
Note: kotadi talab

Figure 2 Fatehsagar Talaab at Araji number 2050
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< Kotri, Rajasthan, India
f€ Lat 25.395048° Long 74.900858°
¥ 09/05/2025 12:31 PM GMT +05:30

200

Check In

P . s 3
4 Kotri, Rajasthan, India

Lat 25.394799° Long 74.899094°
09/05/2025 12:27 PM GMT +05:30
198

°3/}' m

Figure 4 Dharmao Talaab at location Araji number 1595

‘>
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Kotri, Rajasthan, India
- Lat 25.402332° Long 74.896734°
09/05/2025 12:16 PM GMT +05:30

&:z:3m

Figure 5 Identified habitation at embankment of Araji number 2050

Kotri, Rajasthan, India

.ﬁ Lat 25.402294° Long 74.896701°
09/05/2025 12:13 PM GMT +05:30
183

515 m ° 373 m

Figure 6 Fatehsagar Talaab at Araji number 2050
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CONCLUSIONS/OBSERVATIONS OF THE COMMITTEE

1. On the basis of status found at the site, primafacie it has been observed there is some
dense habitation at Araji number 2050 and revenue department was advised by the
committee to identify the encroachment , if any and initiate the actions to remove the
ehcmad]mcns as per the provisions of revenue rules. Further, Tehsildar, Kotri Vide its
letter dated 26.05.2025, has informed the SDM , Kotri , member of the committee that,
demarcation has been initiated by the team of revenue officials at araji number
2049,(7.3086 hect) 2050( 50.3266 Hect) 1595(16.8916 Hect ) and 4467 ( 2.9947 Hect ) to
identify the encroachments as'per the directions of the committee on dated 26.05.2025.

However, due to geographical conilitions of these locations exceipt at araji number 4467
of 29947 Hect, i.e. presence of rough ferrain, dense population and habitation and
obstruction due to presence of bushes , it has been not possible for the team to carry out
proper demarcation through conventional method i.e. through Zareeb. As such Tehsildar,

Kotri requested Settlement Department Rajasthan to carry out the same through high end
technological method i.e. ETS/GPS.

2. Tehsildar, Kotri, vide its letter dated 26.05.2025, has informed that as the population
existed at araji number 4467 area 2.9947 Hect, falls under Gair Mumkin Abadi , as such
there is rio requirement of demarcation to identify encroachment at this Araji number.

3. Undersigned nominee of Rajasthan Pollution Control Board, Member of the Joint
Committee has requested the SDM Kotri, to expedite the same vide its letter dated
09.06.2025, so that suitable action shall be initiated against the encroachments, if found

any. L

4. As per as other allegations by the complainant i.e. inflow of domestic sewage and
industrial effluent into these locations, it has been observed that, there is high possibility
of inflow of domestic sewage into the Fateh Sagar Talab located at Khasra number 2050
(land tile PETA, area 50.3266 Hect) and its Paal located at Araji number 2049 , area 7.3086
Hect, as few many drains directly discharges into the Fateh Sagar Talaab. Further, there
is very minimal possibility of inflow of domestic effluent into Dharmao talab located at
Araji number 1595 (area 16.8916 Hect).

5 As no water effluent industry observed at these locations and no such industrial effluent
inflow observed at these locations, as such there is no possibility of industrial effluent into
Fateh Sagar Talaab and Dharmao Talaab.

Joint Report of the committee formed in this case, with aforesaid mentioned observations, and

conclusions is placed on record before Hon'ble Tribunal for perusal and further necessary

directions please.

|
i)

(Rajkesh M:?na), RAS,

EE & Regional Officer, Sub Divisional Magistrate(SDM),
Rajasthan Pollution Control Board, Kotri, wara
Bhilwaga. . otwal / 31T €ACATE \
Wafhanetwa
. Deep e }Ifmﬂ

egional Officer / :
?%aﬁ)slh.m pollution Coqtrol goard

QR T3 ST e el
Bhilwara / WY TS

b



Annexvepr ~ £

g &
Rajasthan State Pollution Control Board
Headquarter, 4, Institutional Area, JhalanaDoongri, Jaipur-302004
Phone -0141- 2716804, 2716800 e-mail :member-secretary@rpeb.nic.i
Helpline No.: 0141-2716877
No. F.10 (736) RPCB/Legal/NGT/2025/ L[g~S® Date: 03)cV ] 202<
Regional Officer,
Rajasthan State Pollution Control Board,
Bhilwara.
Mobile No.: 9785291723
Email: rorpeb.bhilwara[atjgmailldoticom
Subject — Regarding the Hon’ble National Green Tribunal (CZ) Bench, Bhopal order dated 01.04.2025
passed in Original Application No. 38/2025 (CZ) , Vishnu Kumar Vaishnav V/s State of
Rajasthan & Ors.
Sir,

With reference to above subject matter, it is to inform that the Hon’ble NGT(CZ) Bench,
Bhopal has passed an order dated 01.04.2025 and directed inter-alia as follow:-
«5. We deem it just and proper to call a report on the matter in issue, in present application,

from a Joint Committee consisting of:
(i) One Representative from the District Collector, Bhilwara, (Rajasthan.)
(i) One Representative from the Rajasthan State Pollution Control Board, (Rajasthan)

6. The Committee is directed to visit the site and submit the factual and action taken report
within six weeks. The State PCB will be the nodal agency for coordination and logistic
support.

7. Applicant is directed to supply the required documents and copy of the application to the
committee and the respondents within a week and after compliance of service, the
Applicant has to submit an affidavit that notices and copy of the application have been
served upon the committee and respondents.”

In light of the aforesaid order dated 01.04.2025, you are hereby nominated as member of the
committee as well as Nodal Officer as representative on behalf of the RSPCB with the direction to
ensure compliance of the Hon’ble NGT(CZ) , Bhopal dated 01.04.2025. Copy of the aforesaid order
dated 01.04.2025 is being enclosed for ready reference.

Encls-As above

(Sharda Pratap Singh)
. Member Sec
Signature yalid etc
Copy to following for information/necessary action— gitally signed by $ff . a Pratap
1. District Collector, Bhilwara, Rajasthah s Singh .
sieegs Designation Br Secretary
paas Date: 2025.049840:38:38 IST

RajKaj Ref No.: 14601317



ANNEYURE 2 )

RSPCB

g% B H0 W 18-509-13107-407-43-38/2025

(. T- F.10(736)/(RPCB)Iegal/NGT/2025 | L/ S 11 W=g§-04-2025

fawa- I arey/aeE3diE H0: ORIGIONAL APPLICATION/APPLICATION/38/2025
ii.  ariAEEysdEr : VISHNU KUMAR VAISHNAV
iii.  uewdf ufdaré: State of Rajasthan & Ors.
IV.  FITared 7 a1A: NATIONAL GREEN TRIBUNAL (NGT), Bhopal

it vtk wfgan, 1908 <@ ffam, 5 3 1908) F 32w xxvi F Fraw 1 vd 2 F ofia v iR
T WA B § HEHieH TeguTe Aeied / R B AR ¥ Faa vawwr & waraysrdita/Re wag 333, sfiEe @l

e B3 O fafdy mde wa/ami o WRgd F37 3g P 3 iR st araas s s s & -
TN HfUSRYA9-a0% 1A Regional Officer Bhilwara
UG Regional Officer
Tdl: 18, Near Pannadhaya Circle, Azad Nagar, Bhilwara
Mobile No / Email : 9785291723 / rorpcb.bhilwara@gmail.com

WKl sfteriaeaas $ ag anfae far o @ @ 3 sorm R o ffve srd v Proaradd, 1999 &
1w 233 % Sef@a a1 vd S ¥ sfelad st Frafea & ao vag B o of oafea -
1. WERU $ 7ol & W A T HawE THER ud ot ardte Ty v weeiy siftiaea & o
. SRy ¥ Savad Sfare! smifed S| . ‘
2. vl 9t favaasg @ waflia Wit wefaiexRssiten o Rt R sl
© RN APE O GO o Ui B
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(Sharada Pratap Singh)
Member Secretary
FHI: T- F.AO(736M(RPCBYlegal/NGT/2025 | 415 ¢ R: Staams

vt i @ e od sraves FHarE g Uit @

1_Regional Officer, Regional Office, Rajasthan State Pollution Control Board, Bhilwara is appointed as OIC on Behalf of the
RSPCB (Respondent No.3) with the direction to prepare the parawise factual report, contact the counse of the State Board
and get the draft reply/documents prepared so that same may be filled with approval of competent authority before Hon'ble
National Green Tribunal, Bhopal.

2. Shri Vaibhav Thakuria, Advocate, 203, A-7, Royal Abode, Vijaypath, Tilak Nagar, Mobile No. 7017975501 with the request
,to t:‘.:it:tnam! plead before the Hon'ble NGT , Bhopal on behalf of RSPCB. You will be paid fee as per RSPCB office order
da 5.03.2020.

Member Secretary 6{¢

Singh £
Designation nger Secretary
Date: 2025.04 0:38:13 IST

Reason: Approved

RajKaj Ref No.: 14623234
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RAJASTHAN STATE POLLUTION CONTROL BOARD, BHILWARA
Email:-rorpcb.bhilwara@gmail.com
www.environment.rajasthan.gov.in

I_IFE

"&

Registered Letter/Post URGENT- HON'BLE NGT MATTER
RPCB/RO/BHL/Legal- 87/ Raj Kaj Ref no. Date-21.04.2025

District Collector,

Bhilwara

Sub.:- Regarding Hon'ble National Green Tribunal(NGT), Bhopal order dated 01.04.2025 in
Original Application(O.A) No.38/2025(CZ), Vishnu Kumar Vaishnav Vs State of Rajasthan
Ref:- Hon’ble NGT order dated 01.04.2024 and HO Letter dated 09.04.2025

Sir,
In reference to above subject matter, it is to inform that the Hon’ble NGT vide its order dated

01.04.2025, in this matter has made following observations

“1. The issue raised in this application is protection of Dharmo Talab and Fatehsagar Talab
known as Bada Talab in Tehsil Kotri, District Bhilwara (Rajasthan). It is contended by the Learned
Counsel for the applicant that two water bodies i.e. Dharamao Talab in Khasra No. 1595 and 4467
and Fatehsagar Talab (Bada Talab) in Khasra No. 2050 are located within the Centre of Village Kotri,
Tehsil Kotri, District Bhilwara, Rajasthan. Earlier these water bodies have been a major source of
water for the local residents for the purpose of drinking and agriculture. However, due to failure of
authorities to protect these Water bodies from pollution and illegal encroachment on their banks
and catchment area, the area of Water bodies has significantly reduced. These Water bodies are

recharged through

Various drains in the village, these drains passes through various residential areas, where they have
been encroached over by the local residents, as a result of which theses drain carry industrial waste,
municipal solid waste and sewage waste along with water ultimately reaching the water bodies. The

nearby residents and commercial establishment are directly/ indirectly dumping their waste into

g nature yalid
2. A substantial issue of environmental has been raised. Issue no ce to the res Retumable
Digitally signed by D anetwal
Designation ; i
Engineer

these water bodies.

within four weeks.

18—19. U~TETY Hfdhd. AN TR, Herarsr
18-19, Near Pannadhaya Circle, Azad Nagar Bhilwara

RajKaj Ref No.: 14830210
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REGIONAL OFFICE
ISR 1S9 YUl {4307 oS, HierarsT ,.;};;ung
RAJASTHAN STATE POLLUTION CONTROL BOARD, BHILWARA N

Email:-rorpcb.bhilwara@gmail.com
www.environment.rajasthan.gov.in

and passed an order and made a joint committee of following officials with following directions: -

“5. We deem it just and proper to call a report on the matter in issue, in present application, from a

Joint Committee consisting of:

a. One Representative from the District Collector, Bhilwara (Rajasthan)
b. One Representative from Rajasthan, State Pollution Control Board (Rajasthan)

6. The Committee is directed to visit the site and submit the factual and action taken report within

six weeks. The State PCB will be the nodal agency for coordination and logistic support. ”

In continuation to aforesaid order, Head Office of the State Board vide letter under reference,

has nominated undersigned as the member of the joint committee on behalf of the State Board.

In view of above, you are kindly requested to nominate one official on your behalf in the joint
committee, so that visit of the site in question be carried out and compliance report of Hon’ble NGT

order be made well within stipulated time frame as the next date in this matter is scheduled on 09t

July 2025.
Regards
Sincerely,
Encls:- As Above (Deepak Dhanetwal)
SEE & Regional Officer
Copy to :-

1. Member Secretary, Rajasthan State Pollution Control Board, Jaipur, for information please.

. Regional Officer
Signature walid
Digitally signed by k Dhanetwal

Designation @&eni
Engineer
Date: 2025.04.
Reason: Approv

18—19. I=TETY Hfddl. g TR, Hddre!

18-19, Near Pannadhaya Circle, Azad Nagar Bhilwara
RajKaj Ref No.: 14830210

:38:24 IST
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R wfirge
: Herarer
Signature

Digitally signed by Rfe
Designation Addifigffal Collector




RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST

Report No. « 987

Report On : 03/07/2025

FORM - X

(See Rule - 24)
[Revised]

AN NE v @F —Rey

&

| hereby certify that | Mahesh Kumar Singh, State Board Analyst duly appointed under sub
Section(3) of Section 53 of the Water (Prevention & Control of Pollution) Act, 1974 received on
the 28/05/2025 from Shweta Dadheech, JSO, Bhilwara ,RSPCB Bhilwara a sample of Water
of Kotri Dharma Talab - |, Village - Kotri , Bhilwara Collected from Khasra 2050 (Place-1)
Collected on 27/05/2025. The Sample was in a condition fit for analysis as reported below :-

| further certify that | have analyzed the aforementioned sample on 03/07/2025 and declare the
result of the analysis to be as below :-

S. No. Parameters Result
1 pH 7.89
2 Total Suspended Solids mgl/l 86
3 Chemical Oxygen Demand 80

(COD) mg/!
4 Bio-Chemical Oxygen Demand 9.8
(BOD) (3days at 27° C) mgl/l '
5 Chloride as Cl mg/l 174
6 Sulphate as SO mgl/l 75
Hardness (Total) as CaCO7
7 297
mg/I
Ici o7
8 Hardness (Calcium) as CaC 162
mg/|
g Magnesium Hardness as 134
CaCO7 mgl/l
10 Calcium (Titrimetric) as Ca mg/l |65
11 Magnesium as Mg mg/l 33
12 Fluoride as F mg/l 0.36
13 Total Dissolved Solids mgl/l 684
14 Conductivity at 25° C umho/cm | 1007

Signature valid

Digitally signed by esh Kumar
ingh

Date 20250 :24:09 IST

Reason SelfAt
| ocation
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15

Total Alkalinity as CaCO7 mg/l

370

16

Dissolved Oxygen mg/I

| &

The condition of the seals, fastening and container on receipt was as follows : Intact

Signed This On 03/07/2025

Mahesh Kumar Singh

BOARD ANALYST

Rajasthan State Pollution Control Board

Regional Office Bhilwara

18, Azad Nagar, Near Pannadhai Circle, Bhilwara
-311001

Phone: 01482-241159

Location




FORM - X Ao Re-E|
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i RAJASTHAN STATE POLLUTION CONTROL BOARD (22

REPORT OF THE STATE BOARD ANALYST
(See Rule - 24)

Report NO. : 7386
Report On 20/06/2025
| hereby certify that | Ms Rinku Singhal, State Board Analyst duly appointed under sub Section(3)
of Section 53 of the Water (Prevention & Control of Pollution) Act, 1974 received on
the 30/05/2025 from Shweta Dadheech, JSO, Bhilwara ,RSPCB Bhilwara a sample of Water
of Kotri Dharma Talab - |, Village - Kotri , Bhilwara Collected from Khasra 2050 (Place-1)
Collected on 27/05/2025. The Sample was in a condition fit for analysis as reported below -
| further certify that | have analyzed the aforementioned samplie on 20/06/2025 and declare the
result of the analysis to D€ as below :- s

S. No. pParameters ¥ Result
r 1 Phosphate as PO4 mgh 2.08
‘- 2 Copper as Cu mgfl : Not Traceable
ﬁ 3 Zinc as Zn mg/l b |Not Traceable
4 Nickel as Ni mg/l Not Traceable
5 Lead as Pb mg/l Not Traceable
6 Total Chromium as Cr mg/l Not Traceable
r 7 lron as Fe mg/l - 1.05
\7 8 Gadmium as Cd mg/l ENot Traceable
9 —‘Turbidity NTU 96
o c PR
11 Nitrate as N mg/l 2.87
12 \Nitrite Nitrogen As N mg/l 0.86
13 \;ootzlr:loliform (MPN Technique) 79

The condition of the seals, fastening and container on receipt was as follows Intact
Signed This On 20/06/2025 '
Ms Rinku Singhal
BOARD ANALYST

Digitally signed fefhroo Singhal
Date: 2025.@20AY11:01 1ST
Reason: SelAJs

L_ocation




Rajasthan State Pollution Control Board
Regional Office Kota

-

SPL-2A, Road no. 6, Indrapasth Ind. Area, Kota
Phone: 0744-2490873

A T

Signature vg

Digitally signed by Kegnkoo Singhal
Date: 2025,0 471 1:011ST
Reason: Sel ‘g d

Location:
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Designated Best Use Water Quality Criteria

Designated-Best-Use S o Criteria
water

Drinking Water Source without A Total Coliforms Organism MPN/100ml shall be 50 or less
C(.)I}ventlgnal treatment but after il botvitn 65 404 8.5
disinfection

Dissolved Oxygen 6mg/1 or more

Biochemical Oxygen Demand 5 days 20C 2mg/1 or less
Outdoor bathing (Organised) B Total Coliforms Organism MPN/100ml shall be 500 or less pH

between 6.5 and 8.5 Dissolved Oxygen 5mg/l or more

Biochemical Oxygen Demand 5 days 20C 3mg/l or less
Drinking water source after C Total Coliforms Organism MPN/100ml shall be 5000 or less pH
conventional treatment and disinfection between 6 to 9 Dissolved Oxygen 4mg/l or more

Biochemical Oxygen Demand 5 days 20C 3mg/l or less
Propagation of Wild life and Fisheries D pH between 6.5 to 8.5 Dissolved Oxygen 4mg/l or more

Free Ammonia (as N) 1.2 mg/l or less
Irrigation, Industrial Cooling, E pH betwwn 6.0 to 8.5

Controlled Waste disposal

Electrical Conductivity at 25C micro mhos/cm Max.2250
Sodium absorption Ratio Max. 26
Boron Max. 2mg/I




RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST

Report No. : 988

Report On : 03/07/2025

FORM - X

(See Rule - 24)
[Revised]

ARNEXZE -2~

| hereby certify that | Mahesh Kumar Singh, State Board Analyst duly appointed under sub
Section(3) of Section 53 of the Water (Prevention & Control of Pollution) Act, 1974 received on
the 28/05/2025 from Shweta Dadheech, JSO, Bhilwara ,RSPCB Bhilwara a sample of Water
of Kotri Dharma Talab - |, Village - Kotri , Bhilwara Collected from Khasra 2050(Place-2)
Collected on 27/05/2025. The Sample was in a condition fit for analysis as reported below :-

| further certify that | have analyzed the aforementioned sample on 03/07/2025 and declare the
result of the analysis to be as below -

S No Parameters Result

2 Total Suspended Solids mg/l 42

3 Chemical Oxygen Demand 20
(COD) mg/l

4 Bio-Chemical Oxygen Demand 8.9
(BOD) (3days at 27° C) mg/I '

5 Chloride as Cl mg/I 149

6 Sulphate as SO mg/l 74
H s (Tot o7

, ardness (Total) as CaC 196
mg/|

5 Hardness (Calcium) as CaCO7 90
mq/l

9 Magnesium Hardness as 106
CaCO7 mgl/l

10 Calcium (Titrimetric) as Ca mg/l |36

) 11 Magnesium as Mg mgl/l 26

12 Fluoride as F mgl/l 0.39

13 Total Dissolved Solids mg/I 533

14 Conductivity at 25° C ymho/cm |807

Reason. SelfAt
L ocation




A.f*ﬂﬂe')tu QF—¢ ¢
15 Total Alkalinity as CaCO7 mg/l 300 @

16 Dissolved Oxygen mg/l 2.2

The condition of the seals, fastening and container on receipt was as follows :

Intact
Signed This On 03/07/2025

Mahesh Kumar Singh
BOARD ANALYST
Rajasthan State Pollution Control Board
Regional Office Bhilwara

18, Azad Nagar, Near Pannadhai Circle, Bhilwara
-311001

Phone: 01482-241159

Singh
Date 20250 24 30 IST
Reason SelfAt
L.ocation




RAJASTHAN STATE POLLUTION CONTROL BOARD

FORM - X

REPORT OF THE STATE BOARD ANALYST

Report No. : 7387
Report On : 20/06/2025

(See Rule - 24)

AHNEWQE,._Q_ b

P

| hereby certify that | Ms Rinku Singhal, State Board Analyst duly appointed under sub Section(3)
of Section 53 of the Water (Prevention & Control of Pollution) Act, 1974 received on
the 30/05/2025 from Shweta Dadheech, JSO, Bhilwara ,RSPCB Bhilwara a sample of Water
of Kotri Dharma Talab - | , Village - Kotri , Bhilwara Collected from Khasra 2050(Place-2)
Collected on 27/05/2025. The Sample was in a condition fit for analysis as reported below :-

| further certify that | have analyzed the aforementioned sample on 20/06/2025 and declare the

result of the analysis to be as below :- >
S. No. Parameters " |Result
1 Phosphate as PO4 mg/| 0.66

/100 ml

2 Copper as Cu mg/| Not Traceable
3 Zinc as Zn mg/l Not%raceable
Bl Nickel as Ni mg/l Not Traceable
5 Lead as Pb mg/l Not Traceable
6 Total Chromium as Cr mg/l Not Traceable
7 Iron as Fe mg/l 068 .,

8 Cadmium as Cd mg/l Not Traceable
9 Turbidity NTU 14.9

L ooy

11 Nitrate as N mg/l 1.74

12 Nitrite Nitrogen As N mg/| 0.36

13 Total Coliform (MPN Technique) 48

The condition of the seals, fastening and container on receipt was as foliows : Intact

Signed This On 20/06/2025

Ms Rinku Sihghal
BOARD ANALYST

Digitall d by Re
igitally 5|ge y

oo Singhal
2:55IST




Rajasthan State Pollution Control Board
Regional Office Kota

SPL-2A, Road no. 6, Indrapasth Ind. Area, Kota
Phone: 0744-2490873

-—

P
Signature valid

Digitally signea by R koo .Smghdl =
Date: 2025.g8520 A7 1:01 1ST

Reason: Selfaiisé
l_ocation:




ANNERVRE~R~T

®

Way &, g vl

@WNM,WA—MMW o T
Cry FF;’ 38| 2225 ¥ g ¥ T Wl sfiamrd) FET
Mﬁw PR TR Wm-fﬁﬁvmm}”

o by 7R AR ¥ anr e frer e a|
N W;%E%wmwm%~

:;‘\% 9 MMI S50 TRAT 5o 366 Y-ﬁﬂf—\“ﬁzﬂ
)Ww

%m aT %\FT‘W C mumsipal 2ol wadde
o vy e

W, se W 5§ W 3 Bt
oy 9 gﬁ‘r@r 0 m—o‘:i—‘uﬁ'tmaosdh

ﬁa%:@rﬁ&a‘ﬂ&&ﬁ’}

TET oy TT e i
ol & P H T &85 AT ¢ 89165 qﬁ\a&%m
ﬁﬁ,sﬂm%sﬁ o wy AED FE N
F—;ﬁq’%—,mfm’
‘:‘— ) A Lqe%’-ﬁa‘ dssw‘éﬁ“’\ﬁ“’ﬁi
Ho X %\
ﬁ?\‘a Yo fed 3TN POg " )
' A A o4
,,%’g; = A (92155
;';;)W\T’gﬂ guzn\'\m%\ )
1\\’;& 4.,50'{287\' Aldta 37 o Q IR gﬁ—ﬁ;mar
zoey &) .
s wh A (5 BJ%ﬁ‘Pﬁ‘f ::{
ﬁ%fv‘{pﬂfrm&mﬁ sﬁ;ﬁzrgavla;_:_"
ol oo ‘é‘l}m‘é sf?;q%lﬂ /mgf’ H@ © A
| ar T F £ g st E8TC
°x : )
‘&?‘m‘ /@'\ (:jSD
’ er @%‘@(ﬁﬁ%ﬁ



RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST

Report No. © 989

Report On : 03/07/2025

FORM - X

{See Rule - 24)
[Revised]

Annerveg- - B,

| hereby certify that | Mahesh Kumar Singh, State Board Analyst duly appointed under sub
Section(3) of Section 53 of the Water (Prevention & Control of Pollution) Act, 1974 received on
the 28/05/2025 from Shweta Dadheech, JSO, Bhilwara ,RSPCB Bhilwara a sample of Water
of Kotri Dharma Talab - il , Village - Kotri , Bhilwara Collected from Khara NO.1595 Collected

on 27/05/2025. The Sample was in a condition fit for analysis as reported below -

I further certify that | have analyzed the aforementioned sample on 03/07/2025 and declare the
result of the analysis to be as below -

S No. . Parameters Result

1 pH 7.22

2 Total Suspended Solids mg/l 8

3 Chemical Oxygen Demand 50

; (COD) mgii

4 Bio-Chemical Oxygen Demand 79
(BOD) (3days at 27° C) mg/!

5 Chloride as Cl mg/i 89

6 Sulphate as SO mg/! 52

. Hardness (Total) as CaCO7 101
mg/l

8 Hardness (Calcium) as CaCO7 95
mg/l

9 Magnesium Hardness as 5
CaCO7 mgil

10 Calcium (Titrimetric) as Ca mg/l |38

" Magnesium as Mg mg/l 1

12 Fluoride as F mg/t 0.35

13 Total Dissolved Solids mg/! 300

14 Conductivity at 25° C pmho/cm |389

{ ocation




AN ExuC F—Y—F

Total Alkalinity as CaCO7 mg/l

16

Dissolved Oxygen mg/|

The éondition of the seals, fastening and container on receipt was as follows Intact
Signed This On 03/07/2025

Mahesh Kumar Singh
BOARD ANALYST
Rajasthan State Poliution Control Board
Regional Office Bhilwara

18, Azad Nagar, Near Pannadhai Circle, Bhilwara
-341001
Phone: 01482-241159

Signature valid
Drgitaity signad by esh Kuma
Singh

Date 2025 Q) 24.48 187

Reason Selfal
1 ocation
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FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST

(See Rule - 24)
Report No. : 7388
Report On : 20/06/2025
| hereby certify that | Ms Rinku Singhal, State Board Analyst duly appointed under sub Section(3)
of Section 53 of the Water (Prevention & Control of Pollution) Act, 1974 received on
the 30/05/2025 from Shweta Dadheech, JSO, Bhilwara ,RSPCB Bhilwara a sample of Water
of Kotri Dharma Talab - Il , Village - Kotri , Bhilwara Collected from Khasra 1595 kotri Dharma
Talab Collected on 27/05/2025. The Sample was ina condition fit for analysis as reported below -
| further certify that | have analyzed the aforementioned sample on 20/06/2025 and declare the
result of the analysis to be as below :- _

S. No. Parameters . Result

1 Iron as Fe pg/gm 0.63

2 Phosphate as PO4 mg/l Not Traceable
3 Copper as Cu mg/l ‘ Not Traceable
4 Zinc as Zn mg/l ANot Traceable
5 Nickel as Ni mg/l Not Traceable
6 Lead as Pb mg/l Not Traceable
Fif Total Chromium as Cr mg/l Not Traceable
8 Cadmium as Cd mg/l Not Traceable
9 Turbidity NTU 20.8
-

11 Nitrate as N mg/l 1.81

12 Nitrite Nitrogen As N mg/! 0.04

oli PN Technique
13 ,nglrfl liform (MPN Technique) 38

The condition of the seals, fastening and container on receipt was as follows : Intact
Signed This On 20/06/2025

Ms Rir'ku Singhal
BOARD ANALYST

(3



Rajasthan State Pollution Control Board
Regional Office Kota
SPL-2A; Road no. 6, Indrapasth Ind. Area, Kota
Phone: 0744-2490873

_—

Digitally signed by e
Date: 2025. 0520/
Reason: Self&is
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